“ ( TO BE PUBLISHED IN PART IV OF DELHI GAZETTE EXTRAORDINARY)
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
FOOD SUPPLIES & CONSUMER AFFAIRS DEPARTMENT
‘K'BLOCK, VIKAS BHAWAN, NEW DELHI-110002.

pated 27 a1 2000
ORDER

No.F3(34)!2005/F&S/P&CH’5\7-1:1;1? exercise of the powers conferred by claus - (d) of sub section (2) of
Section 3 of the Essential Commodities Act, 1955 (10 of 1955) read with :1e Government of India.
Ministry of Agriculture and Irrigation ( Department of Food) Order GSR 800 dated the 9" June, 1978 and
Ministry of Industry and Civil Supplies ( Department of Civil Supplies and Co-Operatives ) Order
S.0.681(F) dated the 30™ November, 1974, the Lt. Governor of the National Capital Territory of Delhi
hereby makes the following Order to amend the Delhi Specitied Articles(Regulation of Distribution )
Order, 1981, namely:-

1. Short title and commencement :- (i) It shall come into force on the date of its publication in the
Delhi Gazette.
(i) This order may be called the Delhi Specified Articles
(Regulation of Distribution) (Amendment) Order. 2020.

2 Amendment of clause 6:- in the Delhi Specified Articles (Regulation of Distribution) Order.
1981, in clause 6. for sub-clause 7, the following sub-clause, shall be substituted. namely:-

“7. Any person aggrieved by the Order of the Commissioner passed under sub-clauses (5) and (6)
may prefer an appeal. in writing, before the Financial Commissioner, Delhi Administration,
Delhi. The procedure laid down in regard to submission of appeal before the Commissioner
under sub-clauses (1) to (5) shall mutatis- mutandis apply to the appeals before the Financial
Commissioner. Delhi Administration, under this sub-clause.”

BY order and in the name of
1.t. Governor of the National
Capital Territory of Delhi.

SECY-CUM-COMMISSIONER
FOOD SUPPLIES & CONSUMER AFFAIRS DEPARTMENT.




Copy forwarded to the following for information and necessary action:-

.1

1w

Secretary to the Govt of India, Ministrv of’ Consumer Affairs. Food & Public Distribution.
Department of Food & Public Distribution. Krishi Bhawan. New Delhi.

Pro Secretary o L.G/OS.D. to CS. Delhi/Secretary to MUF.S/Administrative Refornin Deptt.,
Deihi.

Addl Secretary to Chiet Minister. Delhi.

Secretary to Minister. F &S

Secretary to Govt. of India. Ministry of Home Affairs, New Defhi.

P.S. 16 CES.

Spl. Comm./t Comm . ACs, F&S Deparunent, GNCT ol Delhi.

Al FSOs (H.Q.) F&S Deparunent, Delhi.

Supdt. Co-ordination (GAD). Govt. of NCT of Delhi, with Hindi version for publication in Delhi
Gazette Extra-ordinary. with the request to send 10 copies of Gazette Notification to the
Department for official purpose.

Directorate of Information and publicity, Govi. of NCT of Delhi.

Secretary, Delhi Legisltative Assembly. Old Secretariat, Defhi.

Commissioner of Police. Delhi.

Divisional commissioner. Delhi.

PS to Financial Commussioner, Dethi.

Director. Prosecution. GNCT of Dethi

Registrar. Delhi High Court

District and Session. Judge. 1is Hazari, Patiala House. Karkardooma, Rohini, Dwarka. Saket
Courts

i'he General Secretary. Delhi Sarkari Ration Dealer Sangh. Shop No, 2-3, C-4 DDA Market. 1
{loor. Lawrance Road, Keshav Puram. Delivi - 110035,

The President. Public Distribution System Wellure Association (Delhi) 3242 School Street, Pahur
wan). New Delbii - 1100055

ihe President, All India Fair Price Dealers Federation, Plot No. 1028, Village & P.O. Tikri
Kalan. Delhi - 11004 1.

i SSA (Computer). F&S Department for uploading on'the website of the Deparument.

LMQMI
SECY -CUNTCOMMISSIONER

FOOD SUPPLIES & CONSUMER AFFAIRS DEPARTMENT
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